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+t{INDIANS ARRESTED IN SOUTH AFRICA
ON CHARGE OF TREASON

235. SHrt NAWAB SINGH
CHAUHAN: Will the PRIME MINis-
TER be pleased to state:

(a) whether it is a fact that the
police authorities in South Africa
arrested several Indians along with
Africans on the 5th December, 1956
on the charge of treason; if so, what
are the details of the incident ;

(b) what are the specific charges
on whtth they have been arrested and
what is the number of Indians who
have been so arrested ; and

(c) what action Government have
taken in the matter ?]
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t{Tue PRIME MINISTER aND
MINISTER ror EXTERNAL AF-
FAIRS (SHrRt JAWAHARLAL NEHRU):
(a) and (b). The Government of Indid
have seen press reports of the arrests
in South Africa of certain important
Indians and African leaders on gro-
unds of ‘treason’. They have no infor-
mation beyond what has appeared in
the press.

(¢) The Government of India have
already brought the question of racial
policies of the Government of the
Union of South Africa to the notice

of the U. N. General Assembly which
will discuss the matter very soon. That
international body will no doubt take
note of these developments in South
Africa.]

PAPER LAID ON THE TABLE

APPROPRIATION  AcCCOUNTS (POSTS
AND TELEGRAPHS), 1954-55 AND
THE AuDIT REPORT, 1956

Tue DEPUTY MINISTER For
FINANCE (SHRr B. R. BHAGAT):
Sir, on behalf of Shri T. T. Krishna-
machari, I beg to lay on the Table.
under clause (1) of article 151 of the
Constitution a copy of the Appropria-
tion Accounts (Posts and Telegraphs),
1954-55 and the Audit Report, 1956,
Part 1I, thereon. [Placed in Library.
See No. S-591/-56.]

MESSAGE FROM LOK SABHA

THE REPRESENTATION OF THE PEOPLE
(MISCELLANEOUS PROVISIONS) BILL.
1956

SECRETARY : Sir, 1 have to
report to the House the following mes-
sage received from the Lok Sabha,
signed by the Secretary of the Lok
Sabha :

1 English translation.
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